j 1 TEM NO. 66 COURT NO. 2 SECTI ON Xl
[at 2.00 p.m]

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Civil) No(s).13167/2008

(From the judgenent and order dated 08/05/2008 in CMAP No. 13951/ 2008
of The H GH COURT OF JUDI CATURE AT ALLAHABAD)

COAL | NDI A LTD. & ANR Petitioner(s)
VERSUS
SATYENDRA KUMAR SI NCGH & ORS. Respondent (s)

(with apln.(s)for vacating stay and with prayer for interimreli ef
and office report)

( for final disposal )

W TH CONMT. PET. (C) NO. 160 of 2008 in SLP(C)No.13167/08

( for final disposal )

Date: 01/12/2010 These Petitions were called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE ALTAMAS KABI R
HON BLE MR JUSTI CE CYRI AC JOSEPH

For Petitioner(s) . Jagdeep Dhankar, Sr. Adv.
Rashi d Khan, Adv.

. Capt. Karan Si ngh Bhati, Adv.
N. Ganpat hy, Adv.

For Respondent (s) Pal av Banerjee, Sr. Adv.
C. L. Pandey, Sr. Adv.
Shukal a Banerjee, Adv.
N. D. B. Raju, Adv.

s. Bharathi Raju, Adv.

N. Ganpat hy, Adv.

R1&2 & petitioner
I n contenpt

Ashok Desai, Sr. Adv.
Rekha Pandey, Adv.
S.S. Rawat, Adv.

D.S. Mahra , Adv.

SSFS S5SF5s 5SS

I n cont enpt Gp. Capt . Karan Si ngh Bhati, Adv.
UPON hearing counsel the Court nade the foll ow ng
ORDER
Havi ng regard to t he ci rcunst ances
indicated, let this nmatter be adjourned till 9th
Decenber, 2010.
(Sheet al Dhi ngra) (Jugi nder Kaur)
Court Master Court Master



